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CONSTITUTION mm:zacom
AMENDMENT) B
APPOINTMENT OF MEMEERS TO JOINT
CoMMITTEE

DR. HENRY AUSTIN (Ernakulssn
J beg to move :

“That this House do appoint Shn
Shashi Bhushan to the Joint Committce on
the Bull further to amend the Constitu-
tion of India in the vacancy caused by the
resignation of Shr H. K. L. Bhagat.”

MR. SPEAKER : The questionis :

“That this House do appant Shn
Shashi Bhushan to the Joint Comnuttee
on the Bill further to amend the Cons-
utution of India 1n the vacancy caused
by the resignation of Shri H. K L
Bhagat",

The motton was adopted.

11 33 hrs.

HOUSE OF THE PEOPLE (EXTEN-
SION OF DURATION) BILL®*

THE MINISTER OF LAW, JUS-
TICE AND COMPANY AFFAIRS
Shyy H R Gokhai. Sir, T beg
to move for lcave to ntroduct a
Bill to ‘provide for the extension of
the duratwon of the present House of the
People.

MR. SPEAKER : Motion moved -

““That leave be granted to introduce a
Billto provide for the extension of the
duration of the present House of the
People™.

Mr Sequeira.

SHRI SOMNATH CHATTERJEE -
(Burdwan) I want to make a submus-
$10N.....
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MN. SFRAKER G Mo, Disst] Ac this
stage, only one Mleribée witl be aliowed,
Mr, Sequelrs.’

(Fmterruptions)
SHRI ERASMO DE BSEQUEIRA
Marmi. Mr. Spesker, we bave

oefore us introduction of a Bill which
seeks to extend the elected terms of this
House. It is a very short walk frcm the
Hall where freedom was born to thus
Chamber where, mn a few munutes, it may
flicker mose then ever bafore. At
such a moment, perhags it 13 best to
dig deep into history for the expression for
the words thar we necd. It appesrs that
our predecessors had far more depth and
far more reach mro the furute than mrest
cf us appesr to have today I have sear-
ched our historv and I +think, I have
tound expressicn that we need in a letter
tha* was wrnitten by the first  Indan par-
lLiamentarian, & fellow gone by the name
of Franmsco Luis Gomes to the fatrous
French poet, Lamsrune,cn the gth Jan-
uary, 186r Referrirg tc India, he
Wrote.

“She hies captive 1n her (wn nation,
Threshing withun the walls of the cage,
this bird has lostf the wings that before
enabled her to spar  higher than the
Himalayas Crying for hberty extingu-
shed, in the dimmung hght, she has for-
g tten her ¢ wn hymns which before remt
the mr”

And he cried 1n that letter
“I ask for Indmlbertyand hght™.

Sir, I would hike to make in this cham-
ber today the same cry. Through you,
Sir, and the hon. Mimster, I would com-
mend to the custodean of this nation at
this moment, becutise whether we like 1t
or do mot hike 1t, the immediate  future 18
today carried on qust one pair of shouiders
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